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New Marking
System of Voting

17 hrs.
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Shri Warior: I would request him to
at least put this particular portion
in English so that I would understand
it
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Enhancement of
rates of contribution
under the Coal Mines
Provident Fund
Scheme
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The Resolution was, by leave, with-
drawn,

Mr. Chairman: Shri P. G. Deb—He
is absent.

Shri Warler: I may be allowed to
move my Resolution.

Ch. Ranbtr Singh: It is already past
53 P,

Shri Braj Raj Singh: He may be
allowed to move his Resolution. That
is the practice in the House.

17.05 hrs.

RESOLUTION RE: ENHANCEMENT

OF RATE OF CONTRIBUTION

UNDER THE COAL MINES PROVI-
DENT FUND SCHEME

Shri Warlor (Trichur): I beg to
move the following Resolution:

‘“This House is of opinion that
the rate of contribution under the
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[Shri Warior]

coal mines provident fund scheme beg to present the Sixtieth Report of

ghould be enhanced from 6-1/4 the Business Advisory Committee,

gierteclﬂ:t to 8-1/3 per cent imme- Mr. Chairman: The House will aow
ately”. gtand adjourned to meet again at

Mr. Chairman: The hon. Member 1! aM. en Monday.
may continue the next time,
¥ continue Te 17.06 hrs.

BUSINESS ADVISORY COMMITTEE lhe Lok Sabha then adjourned tili
SIXTICTH REPORT Eleven of the Clock on Monday, the
1¢th December, 1960|Agrahayana .8

8hri Siddananjappa (Hassan): Sir, I 182 (Sake}.





